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Title: Issue regarding pathetic condition of sugarcane growers in Bihar.
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HON. SPEAKER: The House stands adjourned to meet again at 2 p.m.

12.44 hrs
The Lok Sabha then adjourned till Fourteen

of the Clock.

14.00 h
The Lok Sabha re-assembled at Fourteen
of the Clock.
(Hon. Speaker in the Chair)

3€| (=)

14.15 hrs
MATTERS UNDER RULE 377
HON. SPEAKER: Matters under Rule 377. Dr. Udit Raj.
...(Interruptions)

DR. UDIT RAJ (NORTH WEST DELHI): Madam Speaker, I thank you for giving me this opportunity to raise an important issue related to the Civil
Aviation Ministry. ...(Interruptions)

HON. SPEAKER: You have to read the text only while raising a matter under Rule 377.



...(Interruptions)



